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BENGALURU BENCH
COURT NO.1

NATIONAL COMPANY LAW TRIBUNAL

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra

BENGALURU BENCH, BENGALURU, HELD ON 05.03.2018.
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Counsel for Petitioner is present. In a connected matter, this Tribunal has
already appointed RP. So CIRP process is going on against the Corporate
Debtor Company and moratorium order is also passed. Therefore, this
matter cannot be proceeded in view of moratorium order passed against

this Company. This case is also ordered to be listed on 16
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